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Eviction of a Tenant

2385, Shri Ram Krishan Gupta:
‘ Shrl Bhakt Darshan:

Will the Minister of Works, Housing
and Bupply be pleased to refer to the
reply given to Starred Question No.
847 on the 11th December, 1958 and
stata:

(a) whether the private individual
allotted a Government requisitioned
house for running a hotel on a rent
of Rs. 1,200 p.m. has been evicted; and

(b) if not, the reasons therefor?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) No,
Sir.

(b) A statement iz given below:—

STATEMENT

The premises No, 1, Man Singh
Road, New Delhi were leased by the
owner, Nawab Sir Mohammed Akbar
Khan of Hoti, to Shri J, E. da Fonesca
for five years, in the first instance, 1n
December, 1830. These premises were
requisitioned by Government in Sep-
tember 1841 for use as a residence for
a Member of the Viceroy’s Executive
Council, It was, however, later de-
cided to allow Shri Fonesca, who had
been running a boarding house in the
premises, to continue to run the estab.
lishment. Accordingly, an agreement
permitting him to retain the premises
for one year was executed. The agree-
ment provided that the Government
would have the right to allot accom-
niocation in the establishment and to
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fix the amount of payment to be made
by such allottees.

2. A number of Government officers
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*2336. Shri D. C. Sharma: Wil] the
Minister of Works, Housing and Sup-
ply be pleased to state: !

(a) the steps taken under the Public
Premises (Eviction of Unauthorised
Occupants) Act, 1958, to evict squat-
ters in public premises in Delhi and
New Delhi; and

(b) the results achieved so far?

The Minister of Works, Housing and
Supply (Shri K, C. Reddy): (a) In 153
cases show cause notices have been
served upto 15th April 1858 by the
estate officers in Delhi and New Delh
under Section 4(1) of the Act. In 6
cases out of these, orders of eviction
have also been served under Section
5(1) of the Act. The other cases are
being processed further in accordance
with the provisions of the Act.

(b) Two houses in New Delhi have
been vacated after receipt of show
cause notices.

Ll
*9%0. oft wew et T

st 33 Fordy, tene ¥ ardfer wer
H&r y3s & FUT & din F og w@m



15807 Written Answers VAISAKHA 18, 1881 (SAKA) Written Answers 15808

o v w4 fs frrr oy F el

® Jox sy ¥ feawy drandt
|y F feqa ayr i ¥ g3 aq W
qA T WY v w< faar qr, IE
a & it wifgwfedY ¥ o aasta
T« W O gawr @ A v gfong
frear &7

tifawwrd  Iadlt (s
wylt dma) g9 fawq o f(fFEQ &
|G WY AT AT @Y 9, 99 I wAr
aw oYE dar afy gor & 1 ag Frsag
gor 5 a7  Frasta & ¥ Wq W
g 1

Village ","“"‘ Projects

4229. Shri Ram Krishan Gupta: Will
the Minster of Works, Housing and
Supply be pleased to state the num-
ber of Village Housing Projects pro-
posed to be allotted to Punjab during
1959-60 and for the remaining period
of Second Five Year Plan?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): The num-
ber of villages allotted to Punjab for
setting up of Village Housing Projects
during 1958-60 15 120 (including 60
allotted to them in the previous years)
The allocation for the Plan perod is
200 villages.

Mahatma Gandhi's Writings

4230, Shri Bam Krishan Gupta: Will
the Minister of Information and
Broadcasting be pleased to state the
names of the States which have set up
advisory bodies so far for collection
of Mahatma Gandhi's wntings?

The Minister of Information and
Broadeasting (Dr. Keskar): Commit-
tees for collecting material for inclu-
sion m the Collected Works of Mahat-
ma Gandhi have been set up in
Andhra Pradesh, Assam, Bihar, Bom-
bay, Jammu and Kashmir, Madhya
Pradesh, Madres, Mysore, Orissa, Pun-
jab, Rajasthan and Uttar Pradesh.

ment and Planning be pleased to state
the estimated number of employecs in
cement factories in India as on the
81st March, 19587

The Deputy Minister of Labour
(Shri Abid Ali): The informatioh as
on the 31st March 1958 13 not yet
available The average daily employs
ment during the year 1957 was 24,252,

Export of Handloom Cloth

4232, Shrl D. C. Bharma: Wil! the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No 400 on the
25th November, 1958 and state the
result achieved during 1958 <o {ar due
to implementation of the scheme to
increase the export of handloom
cloth?

The Minister of Commerce and In-
dustry (Shri Lal Bahador Shastri): It
18 yet too early to assess the resulis.

Community Radio Recelver Sets

4233, Shrl D. C, Sharma: Will the
Minister of Information and Broad-
casting be pleased to state the pro-
gress made so far with regard to the
nstallation of Communty radio
receiver sets in villages in the States
(State-wise)?

The Minister of Information and
Broadcasting (Dr, Keskar): A state-
ment 15 lm1d on the Table of the Sabha.
[See Appendix VIII, annexure No 81].

Kingsway Refugee Camp, Delhi

Shr1 D. C., Sharma:
234 Shri Padam Deo:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to
refer to the reply given to Unstarred
Question No 379 on the 25th Novem-
ber, 1858, and state the further pro-
gress made in meeting the demands of
the residents of the Kingsway Refugee
'Camp in Delhi?





